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Shri Ramanathan Chettiar: May I 
know the total premia that has been 
obtained from the Southern zone? 
What are the reasons for the two 
investment in that zone? 

Shri T. T. KrlsImamachari: So far 
as the premium income is concerned, 
I would like to have notice. I do not 
have that figure with me. So far as 
the low investment in the Southern 
region is concerned, perhaps there is 
low activity there. 

iKerala Family Plalmbag Scheme 

+ r Shri P. R. Chakraverti: 
J Shrlmati Savitri Nigam: 

·558 ') 8hrl Pottekkatt: 
L Shri A. V. Raghavan: 

Will the Minister of Health be 
pleased to state; 

(a) whether the Union Government 
have endorsed the Family Planning 
Scheme outlined by the Kerala Gov-
ernment on a "crash programme" 
basis, with the utimate aim of reduc-
ing the birth rate by half in a 
decade; 

(b) whether similar schemes arc 
being devised for the different States 
in the context of local taboos and 
practices; 

(c) whether Governm O '1t have 
studied the Family Planning techni-
qUe resorted to by the tribal popula-
tion of Attapadi in Palghat district ot 
Kerala, through the use of a herb; 
and 

(d) if so, whether the particular 
herb can be brought into wider use? 

The Deputy Minister in the Minis-
try of Health (Shri P. S. Naskar): 
(a) The Government of Kerala issued 
orders on the 2(}th March, 1964, for 
the reorganisation of the State Family 
Planning Programme in accordance 
with the instructions of the Govern-
ment of India. 

(b) Other States have also been 
requested to take similar action and 
a number of them have already 1n1tiat-
ed measures on the lines suggested. 

(c) and (d). The Government have 
not studied family planning techniques 
resorted to by the tribal population 
of Attapadi in Palghat. Some herblJ 
reported to have been used by the 
tribal people are being obtained for 
investigation. 

Shri P. R. Chakraverti: May I know 
whether Government have examined 
different types of taboos and also in-
hibitions wlhich stand in the way of 
acceptance of those schemes intro-
duced by the Government? 

The MInister of Health (Dr. Sushila 
Nayar): There are a large number or 
research schemes that are being ac-
ried on in different parts of the coun-
try. One of the subjects that they 
are studying is the ve"'y subject 
which the hon. Member has raised. 

Shri p. R. Chakravertl: What are 
the prospects of the use of the indi-
genous methods which are still obtain· 
ing in different parts of India? 

Dr. SushUa Nayar: Whenever we 
learn of any indigenous method we 
immediately try to study it as 
thoroughly as possible. This reported 
herb, as my colleague has already 
stated, is being collected for study by 
our institutions and I understand that 
the Government of Kerala is also 
studying it. 
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Shrimati Savitri Nigam: In view of 
the fact that some of the areas and 
States have been lagging behind in 
accepting and popularising the family 
planning programmes, may I know 
what special steps the Government are 
taking to make thoSe areas come up 
to the mark and what special facilities 
are being provided in those areas? 

Mr. Speaker: The question does not 
relate to family planning in general 
in all the States; it relates only to 
family planning in Kerala. Shri 
Yashpal Singh. 

Shrimati Savitri Nigam: Part (b) of 
my question is about Kerala. 
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Dr. Sushila Nayar: The education 
for brahmacharya,. high moral stan-
dards etc. is firstly, the responsibility 
of the parents, secondly, of the 
teachers and, perhaps thirdly, of the 
leaders of the nation like Swamiji. 

Shrimati Ramdulari Sinha: Is there 
any proposal to establish a IamB! 
planning institute in the capItal; If 
so, what is the progress made SO tar? 

Shri p. ~. Naskar: There is one 
family plalmini institute in Delhi. 

Shri BasuDutlri: Is it a fact that 
some sections of the people, that is, 
the minority community, are not ac-
cepting the family planning program-
me; if that is so, what steps has the 
Government taken to popul'arise 
family planning among them to check 
the .population growth? 

Dr. Sushila Nayar: I submit in all 
humility that it is not a matter which 
should be made into a communal issue. 
There are backward people in every 
community who refuSe to follow it 
and there are sensible people who 
follow it in all communities. 

Shri Kapur Singh: Before embark-
ing on a "crash programme" of 
lowering the birth rate in Kerala, have 
the Government got examined pro-
perly the factors responsible for the 
extra-ordinary fecundity, which is 
almost the highest in the world, of the 
Kerala homo sapiens? That-is the 
basic question. 

Dr. Sushila Nayar: I really could 
not catch what the hon. Member 
wants to know. Th" birth rate ill 
India is relatively high as it has been 
in many other countries before they 
lowered it as a result or higher 
standard of living, education and 
motivation for small families. 

Shri Kapur Singh: Is it not II fact 
that the Kerala birth rate is the high-
est in the world; if so, why? 

Mr. SPeaker: That is the second 
question. Shri A. P. Jain. 

Shri Kapur Singh: No, Sir; that was 
my first question. 
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Irrigation Projects 

*551. Shri S. N. Chaturvedi: Will 
the Minister of IrrigatiOn and Power 
bc pleased to state: 

(a) whether the execution of irri· 
gation and drainage projects is held 
up in certain States because of inade-
qute allotment of cement by tlhe Cen-
tral Water and Power Commission; 

(b) if so, to what extent the de-
'"ands of the various States have 
:-'cen met; and 

(c) the steps Government 
'() take to meet their full 
ments? 

propose 
requtre-

The Minister of Irrigation and 
Power (Dr. K. L. Rao): (a) to (c). 
A statement is laid on the Table of 
.he House. 

STATEMENT 

(a) The Central Water and Power 
Commission sponsors allotment of 
cement to Irrigation and Pow~ pro-
jects which cost more than Rs. one 
crore and the Ministry of Industry 
makes the bulk allocation against that 
demand. No work on any of the pro-
j ects has been held up due to inade-
quate allotment of cement. However 
d:Je to shortage of cement, demands of 
I&P projetcs could not be met in full 
and this affected the speed of con-
,truction of Projects. 

demand of 8:81 lakh tonnes received 
from the State Governments and pro-
ject authorities. 

(c) Efforts are being made to have 
the bulk allotment made for lTrlga-
tion and Power projects enhanced. 

Shri S. N. Chaturvedi: May I know 
whether complaints have been receiv-
ed from the States, particularly from 
UP, that the supply allotted for irri-
gation and power projects by the 
Central Water and Power Commission 
is substantially less than the orders 
placed on them and that even those 
supplies are not available with the 
supplies which is greatly hampering 
and delaying the execution of the 
works? 

Dr. K. L. Rao: It is quite true that 
on account of the shortage of cement 
in the country only 60 to 70 per cent 
of the demand is allotted. I have 
received quite a number of complaints 
and I am aware that in particular in 
UP projects like the Ramganga are 
suffering for want of cement. 

Shri S. N. Chaturvedi: When these 
projects are sanctioned, what does 
planning come to if supplies even 
for Government projects are not 
available at the time they are needed? 

Dr. K. L. Rao: The question is 
bound up with the targetted planning 
for cement. The original target of 
cement in the Third Plan was about 15 
million tonnes at the end of the Third 
Plan. Unfortunately, it has fallen 
short by about 2 million tonnes -and it 
is reflected again in these proj ects. 

Shri Narasimha Reddy: 'May I 
know whether the delay in execution 
of some at least of these irrigation 
projects, at any rate, i~ A "1dhra, is due 
not to any inadequacy of cement but 

(b) Demands of the State Govern- dUe to a plentiful su'pp1v of political 
ments fOr Irrigation and Power pro- chicanery consequent on group politics 
jects during the current quarter as, for instance, the Bahuda Project in 
(October-December, 1964) were of the Chitto or District which is a fully sanc-
order of 6'70 lakh tonnes, against lioned project and for which Rs. 36 
which about 4.08 lakh tonnes could be lakhs were allotted by the Central 
allotted. Allo...-ation for the first. Government? 
quarter ot 1965 has since been made 
which is 4'05 lakh tonnes against the 

Mr. Speaker: Here we have to deal 
with inadequacy of cement. 




